NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 03.08.2021 (TUESDAY)
COURT -1I (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Orders & Hearing

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Dr. Joe Verghese & Ors. Naveen R.Nath Pai Amit-R1
No. 77 of 2019 & | Vs. Abir Phukan-R4
ILA. No. 2313 of | OMEGA Hospitals Pvt. Ltd. & Ors.
2020
Part Heard
With
2. Comp. App. (AT) | Dr. P. Mahabala Rai Ayush Choudhary Pai Amit-R1
No. 105 0f2019 | Vs. Abir Phukan-R4
OMEGA Hospitals Pvt. Ltd. & Ors.
Part Heard

After the above

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Directions

3. Comp. App. (AT) | Asstt. Commissioner of Income Tax Lakshmi Gurung Jasveen Kaur (R1-2)
(Ins) No. 35 of Circle — 27(1)

2020 Vs.
Uttam Strips Ltd.

4. Comp. App. (AT) | Ankit Pathak Reeva Gujral Singhal | Vishal Gupta
(Ins) No. 347 of Vs.

2020 Kisan D’net India Pvt. Ltd.

5. Transfer Original | Macedon Indo Austrian Ventures Pvt. Aditya Narain Tamanna Goyal
Petition (AT) Ltd. Gaurav Sharma Rajshekhar Rao
(MRTP) No. 02 Vs.
of 2017 New Standard Engineering Co. Ltd.

(O1d
Compensation
Application No.
51 of 2000)
Part Heard




For Admission (After Notice)

6. Comp. App. (AT) | Meghdoot Services Ltd. Abhishek Gupta Kamal Kant Jha
No. 22 of 2021 Through Mr. Pradip Prasad
Vs.
Registrar of Companies, West Bengal
7. Comp. App. (AT) | Sidhi Singh & Anr. Ashutosh Gupta Tushar Gupta
No. 49 of 2021 Vs. Sunil Agarwal
Registrar of Companies & Anr. Sumit Kr. Mishra-R2

For Hearing

8. Comp. App. (AT) | Talha Yunus Sareshwala Heena George Diwakar Maheshwari
(Ins) No. 1115 of | Vs. Aditya Vikram
2020 Parsoli Motor Works Pvt. Ltd. & Ors. Singh-R2

RichaSandilya-R1

9. Comp. App. (AT) | Kushan Mitra Vishnu Sharma Manish Kaushik-R2
(Ins) No. 128 of | Vs.
2021 Amit Goel & Anr.

10. | Comp. App. (AT) | Ashwin Khushaldas Banker Nikhil Goel Aastha Mehta-R1 &
No. 233 0f 2020 | v, R2

Hitesh Chhaganlal Ambalia & Ors.
02:00 PM
For Hearing
11. | Comp. App. (AT) | Chander Verma Chandan Dutta Saurabh Kalia-R2 &

No. 19 of 2020

Vs.
Continental Construction Ltd. & Ors.

R3
Ashim Vachher-R4
Swapnil Gupta-R5

Note: The Court will rise at 03:00 PM.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

